
IN THE CENTRAL ADMflUSTRAflVE TRUNAL : IWDERAEAD BENCH 

AT IffDERABPD 

O.A.No.147/94 	 Date of Order: 11.2.94 

BEThEEN: 

M.Bramareswara Reddy 	 •• Applicant. 

A N D 

1. The .Post Master General, 
A.?., Southern Region, 
Kurnool-5. 

The Superintendent of Post - 
Offices, Nandyala Division, 
Nandyal. 

Ihe Sub Divisional Inppector (Postal), 	-. 
Cuffibum SubDivision, Cumbum, 
Prakasam District. 	 .. Respondents. 

Counsel for the Applicant 
	

Mr,Syed Sharddf Ahmed 

Counsel for the Respondents 	 Mr. K.Bhaskara Rao A-I 

CORAN: 

HON 'BLE SHRI JUSTICE V.NEELADRI RAO : VICE-CHAIRMAN 

HON 'BLE SHRI K .RANGARAJMI : MEr4BEt. (JWNN.) 
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To 
The Postmaster General, A.p.outhern Region, 

Icurnool-5. 
The superintendent of Post Otfices, 
Naridyala Division, Z4andyal. 

3., The Sub Divisional Inspector ('Postal), 
Cumbum Sub Division, Cumbum, Prakasam 14st. 

4. One copy to Mr.Syed shareef Ahmed, Advocate 
3-6-725, St.No.l1, himayatnagafl4yd. 

e 5. '0th copy to Mr..KOta Shaskar RãÔ, Addl.OSSC CAT.Myd. 
6. One spare copy. 
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O.A.NO.147/94. 

INTERIM ORDERS 

(As flR :FrON"BLEcSHRI JUSTICE V.NEELADRI RAO,. VICE CHZIRMAN) 
+..± i.... . 	. 	- 

'Heard Shrj SyedShüeef 4hmed, leatned counsel 

for the .aplicant and .5hr'i K.Bhaskar a66 lee'rne4 standing 

counsel for the respondents.' . .. • 

S 

A vacancy in the, post of EDBPM, Chandavaram had 

arisen due to the death of the father of the applicant. 

On the death of his father, the applicant was appointed as 

EDBPM, Chandavaram on provisional basis. The applicant 

requested for compassionate appointment as per his appli-

cation at Annexure-lo of the material papers. But he was 

informed by Annexure-2 that the DPC had not considered his 

case for appointment on compassionate grounds. Then, the 

notificaticn dated 18.1.1994 was issued by the 2nd respon-

dent calling for applications for the post of EDBPM, Chanda-

varam and 14.2,1994 is referred to as the last date for 

'receiving the applications. 

This OA was filed praying for a direction to the 

respondents to appoint the applicant as EDBPM, Chandavaram 

on compassionate grounds and to quash the notification dated 

18.1.1994. 

4, 	ADMIT. In the circumstances, we feel that it is 

just and proper to pass the following interim order'; un444 

The respondents are restrained from making appoint-

ment to the post of EDBPM, Chandavaram until further orders. 

Post the OA for final hearing on 28,3.1994 for reply in 

the meanwh 	 . 

(R.RANGARAJAN) 	' 	 (v.NEELADRI RAo) 
MEMBER (ADMN.) 	 VICE CHAIRMAN 	f 

DATED; llthK February, 1994. 
Open court dictation, 

vsn ,,, 	 I1p$ 
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IN THE CENT AL ETNISTRATIVE TRIBUiL 
I - 

	
. j;r ED EJCE AT HYDERABAD 

THE EON' TEL 'J. 	TICE V .NEELADRI RAO 

VICEvCHAIRMAN 

THL HO1'ILE .rj:GORTIJ :NEMEER(A) 

THE ION'RLL ic.T.CHANDRASEIJIAR REDDY 
NEH:ER(JUDL) 

THE EG1V EEL NRR3RANCJARAEAN MEM3ER 
(AD) 

31 	
ted: J\ -94. 

M.A./R.A/C,A. No, 

in 

N0 

T.A.No, 	 (wpNo. 

AdmItted and Interim Directions 
issued. 

A1lwed. 

Dijosed of with di 	±CL 

Dis1iü 'sed 	
.. 	Mminigtranu Irilnanaj 

1 	
° 	

Wrud ESPATCf-j 	i. 
Di missed, as withdr±wn. 	 t 
Di missed for ifa1t. • 22FERjgg 

Re ectediCrdered. 	 7. 
.•. 	. 

	

No o der as to costs. 	/ 
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